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MR. SPEAKER: Not allowed.

(smam)**
SHRI HARIKESH BAHADUR:
‘Why should it not be allowed?

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Sir. what amount the
Centre ha. sanctioned for the State of

MR. SPEAKER: Not allowed.
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MR. SPEAKER: This can't be
allowed under the rule. I can't...

12.10 hrs.

(At this stage, some hon, Members
left the House)

1212 hrs
PAPERS 1LAID ON THE TABLE

NOTIFICATIONS UNDER ESSENTIAL CoMm-
MODITIES AcT, 1055,

THE MINISTER OF AGRICULTURE
{RAO BIRENDRA SINGH): 1 beg to
Yay on the Table a copy of the following
Notifications (Hindi and English  ver-

MARCH 3, 1983
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sions) under sub-section(6) of section 3

of the Essential Commodities Act
1955 : —
(i) The Fertiliser (Cuontrol)

(Amendment) Order, 1983 publiched
in Notification No, G.S.R. 16(E) in
Gazetlte of India dated the 7th Janu-
ary 1983,

(ii) GS.R. 46(E) published in
Gazette of India dated the 31st Janu-
ary, 1983 containing Order making
certain amendments to the order
pubiished in Notification No.G SR,
627¢E) dated the 16th November,
1979,

[Placed in Library See No, 1.T—
50649/83 )

Marchant Shipping (Examination of
Dredege Driver and Dredge Engineers)
Rules 1982, Solatium Fund Scheme
1982 Notification Under Major Past
Trust Act, 1u63 Annual Report of and
Review on the working of Cochin ship-
yard Limited Cuchin Mogul Line Lid,
Bombay for 1981-82.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARID):
I beg 10 lay on the Table:—

(1) A ¢opy of the Merchant Ship-
ping (Examination of Dredge Driver
and Dredge Engineers) Rules, 1982
(Hindi and English versions) pub-
lished in Notification No. G SR,
7T4(E) in Gaztite of India dated the
30th December 1982 under suh-rec-
tion(3) of section 458 of the Meschant
Shipping Act, 1058,

[Placed in Library See No, LT—
5870/83]

{2y A copy of the Solatiom Fund
Scheme, 1982 (Hindi and Eaglish



